IN THE HIGH COURT OF JUDICATURE FOR RAJASTHAN AT JODHPUR
CATEGORY-WISE MONTHLY STATEMENT FOR THE MONTH OF
FEBRUARY-2022

PREVIOUS INSTITUTION DISPOSAL CLOSING
BALANCE DB SB TOTAL | L.B. DB SB TOT AL BALANCE
MAIN CASES
CIVIL SIDE
CIVIL FIRST APPEAL 10052 0 39 39 0 0 17 17 10074
CIVIL SECOND APPEAL 3069 0 30 30 0 0 7 7 3092
EX. FIRST APPEAL 48 0 1 1 0 0 0 0 49
EX. SECOND APPEAL 10 0 0 0 0 0 0 0 10
CIVIL MISC. APPEAL 28829 16 199 215 0 15 55 70 28974
CIVIL REVISION 632 0 9 9 0 0 2 2 639
CIVIL REVIEW 577 14 24 38 0 6 22 28 587
CUSTA (CUSTOM APPEAL) 13 1 0 1 0 0 0 0 14
INCOME TAX REF. 3 0 0 0 0 0 0 0 3
OTHER TAX REF. 2 0 0 0 0 0 0 0 2
TAX CASES 0 0 0 0 0 0 0 0 0
EXCISE ACT REF. 0 0 0 0 0 0 0 0 0
I. T. APPEAL 401 0 0 0 0 0 0 0 401
W.T. A 8 0 0 0 0 0 0 0 8
SALES TAX REVISIONS 816 0 0 0 0 1 0 1 815
TESTAMENTARY CASES 1 0 0 0 0 0 0 0 1
COMPANY PETITION 20 0 0 0 0 0 1 1 19
COMPANY APPEAL 1 0 0 0 0 0 0 0 1
COMPANY APPLS. 18 0 0 0 0 0 1 1 17
COMPANY SUITS 0 0 0 0 0 0 0 0 0
COMPANY LIQUIDATION 10 0 0 0 0 0 0 0 10
ELECTION PETITION 2 0 0 0 0 0 0 0 2
SPECIAL APPEAL ( CIVIL) 9 0 0 0 0 0 0 0 9
SPECIAL APPEAL ( WRIT) 1779 84 0 84 0 155 0 155 1708
CIVIL CONTEMPT 4237 12 136 148 0 4 64 68 4317
CIVIL WRIT 64208 103 1317 | 1420 0 313 1476 1789 63839
00s 1 0 0 0 0 0 0 0 1
CENTRAL EXCISE APPEAL 176 0 0 0 0 0 0 0 176
CROSS OBJECTION 1024 0 2 2 0 0 4 4 1022
CIVIL REFERENCE 2 0 0 0 0 0 0 0 2
TOTAL “A” 115948 230 1757 | 1987 0 494 1649 2143 115792

CRIMINAL SIDE
MURDER REFERENCE 4 0 0 0 0 0 0 0 4
CRIMINAL APPEAL 21412 13 86 99 0 7 85 92 21419
CRIMINAL REVISION 9331 0 78 78 0 0 68 68 9341
US 482 CR PC. 10242 0o | 450 |450| o | o | 712 | 712 | 9980
U/S 438 & 439 CR.P. C. 1960 o | 1331 |1331] o | o | 1661 | 1661 | 1630
CR. CONT. PETITION 4 0 0 0 0 1 0 1 3
CRIMINAL REFERENCE 0 0 0 0 0 0 0 0 0
HABES CORPUS 89 27 0 27 0 30 0 30 86
CR.LTO A 995 2 14 16 0 3 9 12 999
CRLW 388 25 11 36 0 28 20 48 376
CRLO (CRIMINAL ORIGINAL) 1 0 0 0 0 0 0 0 1

TOTAL B 44426 67 1970 | 2037 0 69 2555 2624 43839

TOTAL A + B 160374 297 3727 | 4024 0 563 4204 4767 159631




FEBRUARY—2022

MISC. CASES

CRIMINAL SIDE
(BAIL & STAY WITH APPEAL, REVISION

CRIMINAL INTER APPL.)

BAIL APPL. IN CRIMINAL

APPEAL 476 28 52 80 0 43 73 116 440
REViSion o A 2162 0 32 |32 0 0 24 24 2170
MISC. PETITION 10127 0 417 | 417 | 0 0 | 612 | 612 9932
CRIVINAL TRANS PET. +CRLW 7 0 4 4 0 7 68
CRIVINAL CONT. PETITION 0 0 0 0 0 0 0 0
LEAVE TOAPPEAL 0 0 o o[ o | o | o 0 0
CHINIMAL MG ArpricaTon 234 0 | 20 [ 20| o | o | 39 | 39 224
TOTAL -C 13070 28 534 562 0 43 755 798 12834
CRIMINAL TRANSFER PET. 52 0 2 2 0 0 0 0 54
STAY IN HABES CORPUS 0 0 0 0 0 0 0 0 0
TOTAL -D 52 0 2 2 0 0 0 0 54
TOTAL C+D 13122 28 536 | 564 0 43 755 798 12888
TOTAL A+B+C+D 173496 325 4263 | 4588 0 606 | 4959 | 5565 172519
CIVIL INTERLOCUTORY CASES
STAY IN INCOME TAX APPEAL 17 0 0 0 0 0 0 0 17
STAY IN CENTRAL EXCISE APPEAL 8 0 0 0 0 0 0 0 8
STAY IN SALES TAX REV. 10 0 0 0 0 1 0 1 9
STAY IN CIVIL FIRST APPEAL 1742 0 35 35 0 0 24 24 1753
STAY IN CIVIL SECOND APPEAL 575 0 27 27 0 0 5 5 597
STAY IN CIVIL MISC. APPEAL 3995 8 100 108 0 8 30 38 4065
STAY IN CIVIL REVISION 224 0 9 9 0 0 2 2 231
STAY IN CIVIL REVIEW 4 0 0 0 0 0 0 0 4
STAY IN SPL. APPEAL (CIVIL) 0 0 0 0 0 0 0 0 0
STAY IN TRANS FER APPL. 222 0 14 14 0 0 10 10 226
STAY IN CMAP.. 12 0 0 0 0 0 0 0 12
STAY IN SPL. APPEAL (WRIT) 1180 84 0 84 0 143 0 143 1121
STAY IN WRIT PET. 36369 67 1338 | 1405 0 228 | 1454 | 1682 36092
TOTAL -E 44358 159 1523 | 1682 0 380 | 1525 | 1905 44135
CIVIL MISC. APLN. 1543 13 57 70 0 13 44 57 1556
CIVIL MISC. CASE 3164 14 7 21 0 66 83 149 3036
EXE. MISC. APLN. 0 0 0 0 0 0 0 0 0
CIVIL LEAVE TO APPEAL 46 0 0 0 0 0 0 0 46
CIVIL TRANSFER APPLICATION 231 0 14 14 0 0 10 10 235
TOTAL -F 4984 27 78 105 0 79 137 216 4873
TOTAL E+F 49342 186 1601 | 1787 0 459 | 1662 | 2121 49008
TOTAL- MISC. (C+D+E+F) 62464 214 | 2137 | 2351 0 502 | 2417 | 2919 61896
TOTAL A+B+C+DEAF 222838 | 511 | 5864 |6375| 0 | 1065 | 6621 | 7686 | 221527
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